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UNSTARRED QUESTION NO. 3955
TO BE ANSWERED ON THE 4™ JANUARY2019/PAUSHA 14, 194¢SAKA)

Consolidationof Banks
3955.SHRI HARIOMSINGH RATHORE:

Willthe Ministerof FINANCEDbe pleased to state:

(@) whetherthe SyndicateBank, CanaraBank, VijayaBank and Dena Bank have approachedto
his Ministryfor making presentationsabout their merger/ consolidationand if so, the details
thereof;

(b) whetherthe Governmenthas asked theNITI Aayogto offer its suggestionon the issue; and

(c) if so, thedetailsthereofalong withthe stand of the Governmentin this regard?

ANSWER

Minister of State in the Ministryof Finance
(SHRI SHIV PRATAPSHUKLA)

(a) to (c): The BankingCompanies(Acquisitionand Transfer of Undertakings)Acts of 1970 and
1980 providethat the CentralGovernment,in consultationwiththe Reserve Bank of India (RBI),
may make a scheme, inter alia, for the amalgamationof any nationalisedbank with any other
nationalisedbank or any other banking institution.Various committees, including Narasimhai
Committee (1998) constituted by RBI, Leeladhar Committee (2008) chaired by RBI Deputy
Governor,and NayakCommittee(2014) constitutedby RBI, have recommendedconsolidationof
PublicSector Banks (PSBs) given underlyingbenefits/synergid8. Takingnote of this and potentia
benefits of consolidationGovernment,witha viewto facilitateconsolidationamong publicsector
banks to create strong and competitive banks, that may serve as catalysts for growth witt
improvedrisk profile of the bank,approvedan approvalframeworkfor proposalsto amalgamat
PSBs throughan AlternativeMechanism(AM).

AfterconsultingRBI, AM, in its meetingheld on 17.9.2018,approvedthat Bank of Baroda (BoB),
VijayaBank and Dena Bank may consider amalgamationof the three banks. As per informatios
received from banks in this regard, after considerationof the amalgamation,the Boards of BoB
and VijayaBank gave theirin-principleapprovaland the Board of Dena Bank recommendedfor
amalgamation After consideringbanks’and RBI’s inputs, AM, in its meeting held on 20.12.2018
gave in-principleapproval for the amalgamationof BoB, VijayaBank and Dena Bank. Aftes
obtaining RBI inputs, Governmenthas notified the scheme of amalgamationfor amalgamatm
Bank of Baroda, VijayaBank and Dena Bank. NITI Aayogwas not requested for suggestions on
the issue.

SyndicateBank and CanaraBank have apprised that they have not made presentationsabout theis

merger/consolidatiorto the Ministryof Finance.



